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from time to time and makes policies accordingly. There are three primary risk factors
for the climate change. One is the physical risk caused by climate and weather related
events such as drought and sea-level rise. The potential consequences are, as hon.
Member said, the large financial losses due to the damages to the property, land and
infrastructure. The other is the transition risk, compromissory risk resulting in the
process of moving towards a low carbon economy. The third is the liability risk
stemming from increased compensation paid to the economic agents affected by the
climate change. Sir, these are the issues, which not only India but the entire world
is also facing. But, | would like to emphasise here that India has given its leadership
from time to time not like others who have run away. We are aware of these issues
and the regulators, whether it is the IRDAI for the insurance or the RBI for the banking
sector, have taken steps from time to time.

MR. DEPUTY CHAIRMAN: Q. No. 155
Cancellation of recruitment exercise by IRDAI
*155. SHRI JAVED ALI KHAN: Will the Minister of FINANCE be pleased to state:

(@ whether Insurance Regulatory and Development Authority of India (IRDAI)
has cancelled recruitment exercise of February, 2018 in May, 2019 due to irregularities;

(b) if so, the reasons therefor;
(c) the details of expenditure incurred thereon; and

(d) the details of complaints received along with the details of enquiry initiated
and responsibility fixed in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKURY): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) and (b) As stated by the Insurance Regulatory and Development Authority
of India (IRDAI), a recruitment advertisement was issued by them on 16th February
2018. During the recruitment process, it was found that the minimum experience criteria
mentioned in the notification did not explicitly specify the sector or area of work in

which work experience was required. This led to some candidates without useful
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experience being considered for further stages of recruitment process. Accordingly,
to maintain transparency and fairness, and to avoid possible future litigation, IRDAI
cancelled the recruitment exercise vide notice dated 20.05.2019, as IRDAI reserves the

right to cancel the recruitment at any stage of the process.

() The expenditure incurred in the process, including advertisement,
conducting of written examination and evaluation of answer scripts, was about ¥ 22.47
lakh.

(d) IRDAI have informed that they had received some complaints related to,
inter alia, experience criteria, lowering of maximum age, re-allocation of unfilled
vacancies, pattern of questions in written examination, rejection of application due to
late receipt, reservation of posts and rosters. Further, IRDAI have stated that the
recruitment process was cancelled due to the reasons as stated above and as such

no inquiry was necessitated.
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SHRI ANURAG SINGH THAKUR: Sir, the recruitment process was cancelled due
to the administrative reasons and no such inquiry was necessitated, as replied by
the IRDAI. And, there was no evidence of any wilful wrongdoing. The recruitment
was cancelled owing to the administrative reasons, as there was ambiguity in
interpreting the experience criteria 3R #9 Ugal W del f& IWH W dR W g
AT AT o1, FAFAY IFHT a1 H Ige [HA1 AT 9 ufhAr &I gwfelw @iRe
fpam T, a1 a8 § S W HIHAT 9 8l 3R ambiguity off, S¥feU W dRE
| T garr T el

st ST 3rell WA HAI Sf, sHifeTT U S RISy
S ila O o st s OB Lo ygla gl

MR. DEPUTY CHAIRMAN: Next Question.
Integration of technology platforms in bank mergers

*156. SHRI MANISH GUPTA: Will the Minister of FINANCE be pleased to state:

(@ whether in respect of banks mergers, the integration of technology platforms
is likely to remain the key challenge, if so, the details thereof;

(b) in what manner IT compatibility and seamless integration is being brought
about and in what time-frame in view of different merger entities use different software
platforms for their core banking solutions, the details thereof; and

(c) the details of the contours and problems associated with bank mergers
relating to IT, HR and product offerings?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (c) A Statement is laid on the Table of the House.

Statement

(@) to (c) Government has approved in-principle amalgamation of ten Public Sector
Banks (PSBs) into four PSBs. The amalgamations are aimed at creating strong banks
that would have a number of strengths and advantages including, inter alia, enhanced

scale and business volumes for enabling cost efficiencies for investment in information

tTransliteration in Urdu script.



